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WELFARE (SHRI K. S. RAMASWAMI): (a) 
and (b). The requisite information it being col
lected from the Government of Tripura and 
will be laid on the table of the Sabha in due 
course.

Relaxation in Credit Restrictions oa Cot-
ton Trade

3713. SHRI P. GANGADEB :
SHRI NIHAR LASKAR :

Will the Minister of FINANCE be pleased 
to stat**:

(a) whether working Committee of the All 
India Cotton Federation has urged Govern
ment to relax credit restrictions on cotton ;

(b) if so, whether the Committee has sug
gested that if increase is not possible at least 
the present margin of 60 per cent on bank ad
vances should continue throughout the Cotton 
season ; and

(c) if so, the reaction of Government on 
these suggestions ?

THE MINISTER OF FINANCE (SHRI 
YESHWANTRAO CHAVAN) : (a) to (c). 
Representations are received fiom time to time 
from various associations of cotton trade and 
industry requesting for relaxation of credit 
restrictions. Representations were also recei
ved from Cotton Federation (Central Zone) 
and East India Cotton Association requesting 
for continuation of present margin of sixty per 
ccnt on cotton advances. This particular sug
gestion is under consideration of Reserve Bank 
of India. Credit policy for advances against 
stocks of kapas and cotton is reviewed by the 
Reserve Bank from time to time and suitable 
adjustments made where necessary.

Establishment of an Institute of Manage-
ment In Bangalore

3714. SHRI G. Y. KRISHNAN : Will the 
Minister of EDUCATION AND SOCA1L 
WELFARE lur pleased to state t

(a) whether Government have accepted the 
proposal of the Mysore State for establishing 
an Institute of Management in Bangalore;
and

(b) if so, the share of the Central and State

Government in this respect ?

THE DEPUTY MINISTER IN THE MI- 
NISTRY OF EDUCATION AND SOGIAL 
WELFARE AND IN THE DEPARTMENT 
OF CULTURE (SHRI D. P. YADAVA): (a) 
and (b). The Central Government has agreed, 
in principle, that one of the new Institutes of 
Management proposed under the Fourth Five- 
Year Plan may be set up at Bangalore. A 
detailed project report for the establishment 
of the Institute alongwith estimates of costs is 
under preparation.

The State Government has agreed to pro* 
vide developed land of about 100 acres, free 
of cost, and also Rs. 30 lakhs for the establish
ment of the Institute.
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Alternative em ploym ent for the Staff of 
General Insurance G onpaniet

3717. SHRI RAMAVTAR SHASTRI:

Will the Minister of FINANCE be pleased to 
state :*

(a) whether Government are contemplating 
for the alternative employment or absorption 
of the staff of the erstwhile General Insurance 
companies; and

(b) if so, when a decision is likely to be taken 
and what would be the general pattern of 
their pay and allowances ?

THE MINISTER OF FINANCE (SHRI 
YESHWANT RAO CHAVAN): (a) and (b). 
There is no proposal to retrench employees of 
the erstwhile insurers and hence the question 
of alternative employment does not arise. The 
terms on which the services of these employees 
would be transferred to the proposed General 
Insurance Corporations would be dealt with 
in the Bill which will deal with the transfer of 
the ownership of the undertakings to the Cor
porations.

Change in the Name of Air India’s Jumbo 
Jets

3718. SHRI BISHWANATHJHUNJIIUN- 
WALA: Will the Minister of TOURISM 
AND CIVIL AVIATION be pleased to state 
whether in keeping with the traditions of Air 
India, Government propose to consider chang
ing the name of the Jumbo jet from ‘Emperor 
Ashoka’ to ‘Maharaja Ashoka’ and name the 
subsequent ones accordingly ?

THE MINISTER OF STATE IN THE 
MINISTRY OF TOURISM AND CIVIL 
AVIATION (Dr. SAROJINI MAHISHI) : 
No, Sir.

Appointment of Post o f Commissioner, 
Central Schools Organisation

3719. SHRI SAT PAL KAPUR : Will the 
Minister of EDUCATION AND SOCIAL 
WELFARE be pleased to state :

(a) whether the post of Commissioner, Cent
ral Schools Organisation is advertised ;

(b) if not the reasons therefor ; and

(c) the method and manner adopted for 
appointment of the present incumbent to the 
post of Commissioner for Central Schools Or
ganisation ?




